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UPON hearing counsel the Court made the following
ORDER

The issues involved in  these cases
basically are legal issues. They will have to be
gone into by the concerned High Courts. This Court
has so far monitored the matter to its best
possible ability. In the circumstances, we request
the High Court to examine these matters in the PIL
and pass appropriate  orders in these PILs as
expeditiously as possible. The Registry is
directed to forward copy of this order to the



Registrar General of the High Court. The attention
of the Hon’ble Chief Justice of the High Court may
be drawn to this Order. We request the High Court
to consider the orders passed by this Court giving
appropriate directions from time to time in these
cases. We also direct the High Court to consider
making interim payments to the affected persons
including medical treatment.
The writ petitions are  disposed of
accordingly.
In view of the order passed in the writ
petition, no orders are required to be passed on
the interlocutory applications.

[ Alka Dudeja ] [ Madhu Saxena ]
A.R.-cum-P.S. Assistant Registrar



